SECOND FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

AVAIL HOLDING LIMITED

OPERATING IN THE STOCK TRADING ACTIVITIES AT D.B. GUPTA ROAD, DELHI
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board

of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

1. |Mame of the corporate debtor
along with PAN/CIN/LLP

RELEVANT PARTICULARS

Avail Holding Limited
CIN: LET190DL1985PLCO20953
PAN: AAACT2E44E

2. |Address of the registered office

209, Bhanot Plaza - I, 3, D.B. Gupta Road,
Mew Delhi, New Delhi, Delhi, India, 110055

3. |URL of website

A

4. | Details of place wherg majority of
fixed assets are located

There are no fixed assets as per latest
available financial Statement of the
Corporate Debtor

5. |Installed capacity of main products/
SErVICES

A

6. | Quantity and value of main products/
services sold in last financial year

NIL because of no operations during 0lst
April 2023- till 29th January 2024 (i.e. ICD)

7. | Mumber of employeas,/ workmen

MIL

8. | Further details including last available
financial staterments (with schedules)
of two years, lists of creditors, relevant
dates for subsequent events of the
process are avallable at or with:

Details can be obtained by e-mailing

at: satyendrasirp@gmail.com;
cirp.availholding@gmail.com upon
submission of Confidentiality Undertaking,

9, | Eligibility for resolution applicants
under section 25(2)(h) of the Code
is available at URL:

Details can he obtained by e-mailing at
satyendrasirp@gmail.com;
cirp.availholding@gmail.com

10. | Last date for receipt of expression 26.07.2024
of interest
11. | Date of issue of provisional list of 05.08.2024
prospective resolution applicants
12.| Last date for submission of 10.08.2024
objections to provisional list
13.| Date of issue of final list of 20.08.2024
prospective resolution applicants
14. [ Date of issue of information 25082024
memeorandum, evaluation matrix
and request for resolution plans
to prospective resolution applicants
15. [ Last date for submission of resolution | 24.09.2024
plans
16. | Processe mail id to submit Expression | cirp.availholding@gmail.com;
of Interest satyendrasirp@gmail.com;

Date: 10.07.2024
Place: Agra

Satyendra Sharma
Resolution Professional

Avail Holding Limited {(Under CIRP)

IBBI Reg No.: IBEI/IPA-OO2/IP-NOOT 3T /2018-19/12260

AFA Valid Upto 15.10.2024

_Address: M-3, Block No. 31, Anupam Plaza-ll, First Floor
Above Axis Bank, Sanjay Place, Agra-282002 Uttar Pradesh, India
E-Mail ID: cirp.availholding@gmail.com; satyendrasirp@gmail.com;

M No.: +91- 9719667691
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FINANCIAL EXPRESS

AMCO INDILA LIMITEID
CIM - LT42980DL138TPLCO2A05
Roge. Office : 10795, Shop Mo, GF-T. Jhandewalan Road,
Rexing Bazaar, Nabi Karim, New Delhi-110055
Corporale Office © C 53-54, Seclor 57, Noida, Ulfar Pradesh 201301
Ph. |Regd, Of.) - 041- 23636320, (Corporate O} ; 0120-4604 500
Emall : amco.india@ymail.com; Website: www.amcoindislimited_com

MOTICE TO MEMBERS - REGISTER EMAIL ADDRESS & BANK ACCOUNT DETAILS

Ir vigew of Go-Green Inilialivelakan by the Govarnment of India and in the bast interast ol membars,
the Compary heteby requests all th members 1 update Iheir Emal addness & Bank Accoun delads |
in the nacond of Company 50 as ko receive all tha communications mads by the Company wall in lim |
and 1o receive dividend deciared by thie Company from bme to tme direcily in thelr respestive bank |
gccounts.

The membiers who haye nat registerad thair email addrass or have nol updeted therr bank gotaunt|
calalls gre requastad o update the sams with Reglstrar & Share Transter Agent (RTAY Depository|
Pariicipants (DP).
Phiysical Holding

Send ."EI:|EEE-‘. to fhe comgaany's HE';IETE Share Tranzier Agent (RTA] |

Beatal Financial & Computer Sarvicas Priveia Limied,

Beetal House, 3 Floor, 9% MWadangir, Sehind LSC, Mew Dalhi-110062

Ph, | 011-29561281-283, 26057061, 20057044,

Emall - Imvestonibeetatfinancial com

Fiaase contact your DF and register vour 2mall address & bank aocount c]ma.-iqi
ag per iha propess advised by yvour OF

Dematl Hokling

For Amco India Limited)
Sd-|

Rajesv Gupta)
Managing Director;

Piaca : Moida, U.P
Date : 10.07. 2024

CLIXHOUSING FINANCE LIMITED
Registered Office: Aggarwal Corporate Tower, Plot No. 23, 5th Floor, Govind Lal Sikka Marg, Rajendra

Place, New Delhi-110008

POSSESSION NOTICE (Appendix IV) Rule 8(1)
Whereas the Authorized officer of Clix Housing Finance Limited (Clix), a Housing Finance Bank Company
under the National Housing Bank Act. having its Registered Office at: Aggarwal Corporate Tower, Plot No. 23,
5th Floor, Govind Lal Sikka Marg, Rajendra Place, New Delhi 110008, under the provisions of the
Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (54 OF
2002) (hereinafter referred to as "Act") and in exercise of the powers conferred under Section 13(2) of the
Act read with Rule 3 of the Security Interest (Enforcement) Rule, 2002 issued a Demand Notice dated 01-
Apr-2024, calling upon
1. MOHD NASIR S/0 BUNDI KHAN, 2. MRS. ISRAT JAHAN W/0 MOHD NASIR, BOTH RESIDING AT -
HOUSE NO.457 GALI NO.9, SHAHEED BHAGAT COLONY NORTH DELHI, DELHI-110094, ALSO AT:- D-298, GALI
NO.7, MUKUND VIHAR 30 FT ROAD, KARAWAL NAGAR NEW DELHI-110094, ALSO AT:- A-4, GROUND FLOOR-
2, LIG FRONT SIDE RAIL VIHAR, LONI, GHAZIABAD UTTARPRADESH, ALSO AT:- HOUSE NO.22 KHASRA NO.
60G/F NEAR SARKAR SCHOOL, NEW SABHAPUR SABAPUR, DELHI-110094
To repay the amount mentioned in the notice i.e. of Rs. 9,81,465.97/- (Rupees Nine Lakh Eighty One
Thousand Four Hundred Sixty Five and paise Ninety Seven Only) dated 28-Mar-2024, along with
the applicable interest and other charges within Sixty (60) days from the date of receipt of the said notice.
The Borrower had failed to repay the amount, Notice is hereby given to the Borrower and the public in
general that the undersigned has taken possession of the property described herein below in exercise of
powers conferred on him under sub-section (4) of section 13 of Act read with Rule 8 of the Security Interest
(Enforcement) Rules, 2002 on 08th day of July 2024.
The Borrower in particular and the public in general is hereby cautioned not to deal with the property and
any dealings with the property will be subject to the charge of CLIX for an amount of Rs. 9,81,465.97/-
(Rupees Nine Lakh Eighty One Thousand Four Hundred Sixty Five and paise Ninety Seven Only)
dated 28-Mar-2024, along with the applicable interest and other charges.
The attention of the Borrower is invited to provisions of sub-section (8) of section 13 of the Act, in respect of
time available, to redeem the secured asset.
DESCRIPTION OF IMMOVABLE PROPERTY/SECURED ASSET IS AS UNDER:

ALL THOSE PIECE AND PARCEL OF ONE KITA RESIDENTIAL PLOT NO. A-4 KHASRA NO. 211 IN FLAT NO. GF 2
GROUND FLOOR (LIG) WITHOUT ROOF RIGHT AREA 315 SQUARE FEET LE. 29.26 SQUARE METERS SITUATED
IN RAIL VIHAR HABDAST VILLAGE SADULLABAD TEHSIL LONI DISTRICT GHAZIABAD (COMPLETE DETAILS OF
WHOSE CONSTRUCTION IS ATTACHED MAP) THE ABOVE FLAT IS SITUATED AT A DISTANCE OF MORE THAN
200 METERS FROM THE MAIN ROAD, THE SAID FLAT HAS ONE BEDROOM, ONE DRAWING ROOM, ONE
KITCHEN AND BATHROOM, AND THE LIVING ROOM IS COMMON. Authorized Officer

Date: 08.07.2024, Place : Loni, Ghaziabad CLIX HOUSING FINANCE LIMITED

SECOND FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

AVAIL HOLDING LIMITED
OPERATING IN THE STOCK TRADING ACTIVITIES AT D.B. GUPTA ROAD, DELHI
(Under sub-regulation (1) of regulation 364 of the Intolvenay and Bankrnipley Board
of India | Insolvency Resolution Process for Corporate Persons) Regulations, 2016}

RELEVANT PARTICULARS

1. | Nama of the corporata debtor | Avall Holding Limited
aiong with PARNSGINLLP CIN: LET1900L 1985PLC020953
PAN: AMSCTZE44E
| 209, Bhanot Plaza - I, 3, 0L, Gupta Road
Mo Dl Mew Delhl, Deibil, India, 110055
| URL of website | KA ) B )
Detalls of place where majarity of There ang ng fixed assets as per latest
fime=d ssets are Dot availables Tnancaal Statemeng of the
Cormporate Debénr
|installed capacity of mam producis/ | B8
Syl cesd
B. | Quantity and valua of main products, | MIL because of no oparations during &t
sarvicas sold in last financial veaar Bgril 20023 till 28th January 2024 (e, BCDY
T-. .r-jui"li:_:l-_.r -:|I' L-el;l':ﬂrlg.u;.ée::._-' ;.'illrkrl"l;':'l'. [ -"'-ill i : Lt
8. | Further detadls Inchedng lact avallable | Details can be obtained by a-malling
financial statements (with schedules! | at; satyandrosirp@Egmal com
of P years, 1515 of creditors, relevant | cipuasalinald ingisamabiLanm o
dates for subsequent events of the submission of Confidentiabty Undertaking
process-are availahie ot or with:
g 'Eligu‘.-:.;!.'_:,n fow r.|-.'.$-|1lul.:.‘ir| BRaicams
urder section 25{2h) of the Code
is available ot LAL;
‘i.'EI LF|‘h -:‘ia.!é r-.*.:-r |.-ee.1:‘:-e‘.=:-.’:-‘. -:‘*f EXprESsion
| of intarest
11, Dide of issue of provisional ksl of
praspaciive resalution applicanis
2.| Last date for submisslon of
chiactions to provisional list
3, Opie of (550 of final et of
prospactive rasolution applicants
4, | Dindn of issue of information
maneandum, evaluaion matris
ard regueest for resolution plars
o prospective resolulion appbeants
15, | Last date for submission of resolutian
plans
16, | IE'ru-E_:-l,;:s.su rumil i -d;:i.ﬁ-.—..t Expression
of Irferess

. | Addness of the registerad office

| Details can be obtained Iy E-n'l:alllllg &l
satyendrasim@dmail.conm;
cirpaailholding@dmailcom

| 26.07.2024 S

| 05082024
| 1.0E 2004
[ 3008 5004

| 25.08.2029

[ 24082024

[ :;il|:-.-;=:".'.=|ilhriliIirlgli'-l;'glrﬁ:l-.-::r:u:l.
E.-E'I:.-E'I'rﬁl'ﬂﬁlrl:l"ﬂ‘g_l'l"ﬂl'.-'ll:lﬂ'l.

Satyendra Sharma

Resolution Professional

Avall Holding Limited (Under CIRP)

IBBE Reg No.: IBELIPA-CO2IP-SO07 3T 20108- 19/ 12260

AFA Walid Upte 15.10.20:24

Addfress: -3 Block No, 51, Anugam Plaza-dl, Ferst Floor

Adwe Axis Bank, Sanjay Place, Agra-2 82003 Lntar Pradesh, indis
E-Mail 1D: cerp.availboiding@gmail.cam:; sstyendrasirp@gmail.com:
M Ma: +01- 97 I0EE7E91

Date: 10.07.2024
Place: Agra

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
IDEA BUILDERS PRIVATE LIMITED OPERATING IN REAL ESTATE AT
RAJ NAGAR EXTENSION, GHAZIABAD
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptoy
Board of India (Insolvency Resolution Process for Corporate Persons)

Regulations, 2016}
5.No RELEVANT PARTICULARS
1. | Mame of the corporate debter along Idea Builders Private Limited
with PAM & CIN/ LLP Mo FAMN-AMCCHE0SN

CIN: UFD08DL31DPTC2 11224
C-2094 sl Flooe, M Park Vivak Vikar, East
o Dei, Mew Delhi, Delhi, Inda, 110095

3. | URLofwebsite MA
4. | Delafs of place whers majorly of fised | Khasra No 588, Vilage Nooe Nagar, Raj

2. | Address of the regslered aflice

assels ans ocated Magar Extension, Ghaziabad, Uttar Pradesh
5. | Installed capacty of man products’ | BA
SEIVICES

6. | Cuanlity and valus of main products’ | KA
services soid in fast fnancial year
Mumbarof empioyeas warkmen A

Furiher delaits including sl avadable | lists of creditors are avaifable at URL
financial statemenis {with schedules) of | www. [BBL.gov.kn

pwo years, lists-of crediors are evalable
al URL

9. | Engibaiky for reschifion applicants under
saction 2502 h) of the Coda

1. Net Worth Rs. 10 Crore (Indvidually or
wiihi consorfium)
2. Tumover Rs. 50 Crore

3. Experience- 5 Years of experence
managing housing projecis with a
demonsiraled Irack record of complating
profecizof atleast 100 units,
4. Sound Financial Pesition crifena; Positive
Cash Flow in tha past 3 profilable vears,
5. Pedormance Secunty: Minmuem Rs 1
e

iofe. The |ldea Budders Home Buyers
Associabion 15 axempl from the esgibisty
Citedia sl abava,
10, | Lasi dale for réceipl of expression of | 2Tl July 2004
INSg¥a st
11. | Daie of issue of provisional list of
prospechive resolution applicants

12, | Lagt dake for submizsion of chjections to| 115h August 2024
provisaonal ks

13, | Date of iz=ue of final list of prospactyva
resaluticn appicants

14, | Daie of issue ofinfarmztion
mermarandiem, avaluabon mairx and
raquest for resolilon plans o

Q& August 2024

st Aupust 2024

26th August 2024

prospective resclution applicants

15, | Last data for submission of resalutieh | 250h Seplembar 2024
plans

16, | Process email i o submil Exprassaon | Copaideabuilderspl@ogmail com
of Inlarest

RAKESH BHATIA

Resolution Prafessaansa

Idea Buildars Pyl Bd

REGHN: IBElPA-GO1IR-PI0S TR T-1811608

Registered Address: 123, New Lajpat Rai Market Delhi 110006
Postal Address 22 Baiday Park Dalhi -51

Date: .07 2024

Flace: Mew Dalk

Possession Notice (For Immovable Property) Rule 8-(1)

Whereas, the undersigned being the Authorized Officer of IIFL Home Finance Limited (Formerly known as India Infoline Housing
Finance Ltd.) (IIFL-HFL) under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act
2002 and in exercise of powers conferred under section 13(12) read with Rule 3 of the Security Interest (Enforcement) Rules 2002,
a Demand Notice was issued by the Authorised Officer of the company to the Borrower/Co-Borrowers mentioned herein below to
repay the amount, notice is hereby given to the borrower and the public in general that the undersigned has taken possession
of the property described herein below in exercise of powers conferred on him under Section 13(4) of the said Rules. The borrow-
er in particular and the public in general are hereby cautioned not to deal with the property and any dealings with the property will
be subject to the charge of IIFL HFL for an amount as mentioned herein under with interest thereon."The borrower's attention is
invited to provisions of sub-section (8) of section 13 of the Act, If the borrower clears the dues of the "IIFL HFL" together with all
costs, charges and expenses incurred, at any time before the date fixed for sale or transfer, the secured assets shall not be sold
or transferred by "lIFL HFL" and no further step shall be taken by "IIFL HFL" for transfer or sale of the secured assets.

Name of the Borrower |Description of the Secured Asset (Immovable Property)  Total Outstanding | Date of | Date of
(s)/ Co-Borrower(s) [t viece and parcel of: Built Up Third Floor (RHS) with | 2ueS (Rs:) __ [DemandiPosses
Mr. Ravi Shankar Rai, |- . : " Rs.21,72,003- | Notice
Ms Ravi Shankar Rai its Roof Rights, Property Bearing No-Rz-16-A/15-D/2, Kh (Rupees ’Twénty One
Mrs. Son, (Prospect No-392 & 393, Area Ad.measuring: 540 sq.ft, Vill. Nagal | | Ji Seventy Two 02-Apr-| 08-Jul-

No. IL10104360) Raya, West Sagarpur, New Delhi, India, 110046 | Thousand Three Only) 2024 | 2024

For, further details please contact to Authorised Officer at Branch Office: E-6, Ist Floor, Prashant Vihar (Rohini Se.ctor-14),
New Delhi-110085 or Corporate Office: Plot No.98, Phase-IV, Udyog Vihar, Gurgaon, Haryana.

Place: Delhi, Date: 11-07-2024 Sd/- Authorised Officer, For IIFL Home Finance Ltd.

Place: Delhi
Date: 11-July-2024

Notice To Borrower

Borrower/s :- Mr. Ramvir Singh, Mrs.Rekha (Prospect No. 900611)
Pursuant to taking possession of the secured asset "Flat No - Ff-3,
Rear Side First , Carpet area admeasuring 500 Sq. Ft., Floor Plot No -
1/762, Sec-1, Vasundhara, Ghaziabad, Ghaziabad, 201010, Uttar
Pradesh,India" by the Authorised Officer of lIFL Home Finance Limited
(IFL-HFL) under the SARFAESI Act. for the recovery of amount due

from borrower/s, authorized officer. 0. A. No. 1030 OF 2023
Notice is hereby given to above said borrowers to collect the household arti- Date: 25/04/2024
cles, which were lying in the secured asset at the time of taking physical pos- PUNJAB NATIONAL BANK VERSUS M/S SEQUINS & ANR

session within 7 days, otherwise IIFL-HFL shall not be responsible for any
loss of property under the circumstances.

Further the notice is hereby given to the Borrower/s, that in case they
fail to collect the above said articles same shall be sold in accordance
sion with Law. For further details, Contact lIFL HFL toll free no.1800 2672
499 from 09:30 hrs to 18:00 hrs between Monday to Friday or write to
email:- auction.hl@iifl.com. Corporate Office : Plot No. 98, Phase-lV,
Udyog Vihar, Gurgaon, Haryana-122015.

FORM NO. 5
DEBTS RECOVERY TRIBUNAL

600/1, University Road, Near Hanuman Setu Mandir, Lucknow

SUMMONS FOR FILING REPLY & APPEARANCE BY PUBLICATION

1. M/S SEQUINS (BORROWER) THROUGH ITS PARTNERS, AT: D-6, TF-10/10, WAVE

SILVER TOWER, SECTOR-18, NOIDA-201301, G.B. NAGAR, U.P.
In the above noted application, you are required to file reply in paper book form in two sets
alongwith documents and affidavits (if any), personally or through your duly authorized
agentorlegal practitioner in this tribunal, after serving copy of the same on the Applicant or
her counsel / duly authorized agent after publication of the summons and thereafter to
appear before the Tribunal on 05.11.2024 at 10:30 A.M. failing which the application shall
be heard and decided in your absence.

Sd/- Authorised Officer
IIFL Home Finance Limited (lIFL-HFL)
(Formerly known as India

Infoline Housing Finance Ltd.) ‘dﬂ;ﬂ REGISTRAR
e’ DEBTS RECOVERY TRIBUNAL, LUCKNOW

SYMBOLIC POSSESSION NOTICE
ﬂ'c',c’ Bﬂﬂk Branch Office: ICICI Bank Lte,, Plot Mo, 23, Shal Tower, 3rd Floor, Mew

Rohtok Rood, Karol Bagh, Mew Delhi- 110005

The Authorlsed 1CIC Bonk Officer under the Securltisation. Reconstruction of Financlal Assets and
Enforcement of Security Interest Act, 2002 and in exercise of the powers conferred under section 13{12)
raod with Rule 3 of the Security Interest ([Enforcement) Rules 2002, issued Demand Notices to the
bormower({s) mentioned below, to repay the amount mentioned inthe Motice within 60 days from the dote of
receipt of the said Motice.

Haoving falled to repay the omount, the Motice is issued to the borrower and the public in genaral that the
undersigned has token symbolic possession of the property described below, by exercising powers
conferred on him/Mher under Section 13{4) of the soid Act reod with Rule 8 of the sald rules on tEE b~
mentioned dates. The borrower in particular and the public in general are hereby cauticned not to deal
with the property. Any dealings with the property will be subject to chorges of ICICI Bank Limited.

Cr. Hame of the Description of Property) Dote of Demand | Mame of
Mo, Borrower(s)/ Loan Date of Symbolic Possession Notical Amount | Branch
Account Mumber Motice (R

1. (Mohammod Tanzeel! House Bearing Khosra No.67 1, Situated ot Moja|  February Maorade-
Mohd Amaan/ Mainather, Tehsil and District Moradabad, Uttar| 22, 2024 bad
LEMDECODO6A58158/ Pradesh- 244001/ July 08, 2024 x Rs.
TEMDEOOODEI47519 | 25,86, 142/

z $hu+1n-.rn|; Husaing Khasra Mo, 719, Stituated In Gram Mainather, | Maorch 18,2024 Morada-
Shana Alam/ Tehsil ond District Moradabod Uttar Pradesh- Rs. Bod
LEMDBO00D6344258/ |244001/ july 08, 2024 17,23,184/-
LEMDBOOOOG3GE3I3B

3. |Mohammed Asim/ Majrin/|Plot Mo.58-A, Gata Mo 151, Ward 03, Village | March 134, 2024 Morada-
LEBMDBOOOO3Z275604/  |Dheerm, jabbar Colony Tehsil and Dist _ Rs. bod
LEMDBO0005340040  Moradabad Uttar Prodesh- 244001/ July 08, 2024;  15.19.950/-

The above-mentioned borrowers{slfguaramtors{s) isfare hereby lssued o 30 day Notice to repay the
amount, elsa the mnrr!:gnged properties will be sold after 30 days from the dote of publishing this Motice, os
per the provisions under Rufes 8 and 9 of Security Interest (Enforcement ) Rules 2002,

Dote: July 11, 2024 Sincerely Authorised EFg natary
\Place: Moradabad Far ICICI Bank Ld,

SMFG SMFG INDIA CREDIT COMPANY LIMITED
edlatredl (Formerly Fullerton India Credit Company Limited)
Corporate Office: 10th Foor, Office Mo, 107,102 & 103, & Karth Avenue, Maker Maxty, Bandra Kurla Compiex;, Bandra {E), Mumibai - 400031
POSSESSION NOTICE (For Immavable Property) (Under Rule 8{1) of the Security Interest (Enforcement) Rules, 2002)
Whereas the undersigned being the authorized officer of SMFG India Credit Company Limited (formerly Fullerton India Gredit
Company Limited), Having Its registered office at Meagh Towers, 3rd Floor, Oid Mo, 307, New No. 165, Poonamaiies High Road
Maduravoyal, Chennai, Tamil Nadu-600095 and corporate office &t Ground Floor Tower &, B & C and First Floor Tower A, Embassy
247 Lal Banadur Shastri Marg, Vikhroli West, Mumbai - 400083, undar Securitisation and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 (54 of 2002}, and in exercise of powers conferred under Section 13 (12) read with Rule 3 of
tha Security intergst (Enforcamant) Rules, 2002 Issued Demand Notice dated mentioned haraunder calling upon the following borrowers
I repay the amount mentionad in the notice being also mentioned hereundar within 80 days from the date of receipt of the said nofica.
The following borrowers having failed to repay the amount, nofice is hereby given to the following borrowers and the publiic in general that
undersigned has taken possesson of the properties described harain below in axercise of powers conferrad on him under sub section
(4} of saction 13 of the Act read with Fubs B of the Security Interes! (Enforcement] Rules, 2002 on the date menficned hereunder;

Name of the Borrower/Co-Borrowers, | Denasd Nofice Date & Amoun! |  Description Of Immavable Property | Properties Mortgaged |  Date of

Gusaranioes & Loan Account Number |35yh piarch, 2024 |ALL THAT PROPERTY HOUSE BEARING NAGAR NIGAM| Possession

1. Muskan Tilin Center Rs. 20,32,639/-  |43/S K 380/1 PART OF MIN KHASRA NO.380 SHIV KUNJ |19.07.2024

2. Mohammad Hussain [Rupees Twenty ~(MOJA BABRPUR WARD TEHSIL & DISTRICT AGRA-| cymnolic

3. Gulnaaz Mohammad Hussain| Lakhs Thirty-Two  |282010. AREA -92.44 GAUJ & 77.28 SO.METER 26*32| ppecpesion
Loan Account- Thousand Six  |FOOT. BOUNDARIES BOUNDED BY AS UNDER: EAST:
191021010568074 Hundred and Thirty |RASTA 20 FODT WEST: SAMITI LAND NORTH: HOUSE OF

Ning Only] RAMAN VERMA SOUTH: HOUSE OF THEKDAR

“FORM NOD. INC-Z25A"
Bafora the Regional Direclor, Minisiry of

Carparate Adfairs, Marthem Regan
In fhae eatter af the Companies Act, 3013, seclien
14 of Companies Acl, 2013 &nd rule 41 aof tha
Lompans Ill'-t;:lrﬂrghl:ﬂ:l Hulgs, 14

SHRIRAM FINANCE LIMITED
CIN Mo~ LEST91TNI9TIPLOOOTATS
Reg O, Shei Tower, Plot Mo 144, Sauth Phase, Industrial
Estate, Guindy, Chenmai - B0003Z. Tamdl Madu

SHRIRAM

Finanoe

GOLD LOAN AUCTIONM NOTICE

in the matie: af
M!S GREEN INFRA RENEWABLE
EMERGY PROJECTS LIMITED
havirg i5 registered office a1 Bulding TA, Level
&, DLF Cyber Cily. Gurugram, DLF QE, Gungaan
DI Qe, Haryana-122002, India

Admn.Q: Lewal 2, 6th Floor, Building No.Q2 Aurum O Parc. Gen 41, TTC, Thane Belapur
Road, Ghangoll, Navl Mumbai-400710

Thia balow mandomed bornowars. hewva baen issusd nobces lo pay thair outsianding amounis jawards
tha Loan against Gold Omamands {"Faciity™) availed by tham from Shegram Financa Ltd (BFL]. Snoa

Iha barowess have Gilad & repay thair dues under tha fecilily, we sl be carducting &n-auctian of thea - Applicant

Medice i herehy given 1o the general pubds thal

Pledged Goid Omamands an 22072024 |n the evand amy sumpis amount |5 realisad fom this auchion,
th e will e redursched 1o She concemud Borroser and Il g 15 & deficl pasl the auclion, he
balance amaort shal e moovered fom e borowsr hiough appropriate Legal Procesdings. SFL
Feas the aulharily b remave ary af the folowirg aocomings fram the auscson wilhout pros Infmation

the compeny intending fo maka an application
to the Caniral SGavernmenl undes sachion 14 of
the Compandas Acl, 2013 read witk aloresaid
rulees and is desires of converting inta a private

UNO LOAN NUMEBER PARTY MAME UNO LOAN NUMBER PARTY HAME limisad ':"_IFIL!HIIEiI'-t'HrI'I'E af the special resalidion
CORWAPIZH5230001 | VINOD KUMAR | CORWAPJZI11150003 FOGESH YADAY passad at the Exira Ordnary General Meeting
CDRWAPJZ37110002 | MUKESH KUMAR | CORWAPJZ3 12060001 MANCU KUMAR i on FJl[' lly fﬁﬁi % gnatie e compary
CORWAPJZITIE0002 ] AJIT SINGH CORWAPJZI0T G000 CHAMAN e o E'“'I""_ it A
CORWAPJZIITTB0001 | AJAYKUMAR | CORWAPJZ311030001 RANFAL B e
CORWAPJ2311 200006 SUDHIR CORWAP 2311170002 DEEPAK KUMAR may daliver or cause to be deliversd or send by
CORWAPJZIIE200002 BHIM SIMGH CORVAP 2311 1500 YOGESH YADAY registared post of his abjeclions suppartad by
CORWAPJZ308310001 DEEKSHA CORWARIZ3 12050004 WANE KUMAR an affidavil stating the nature of his inbarest and
CORWARIZA11540002 | JITENDER DUBEY raunds of appesdion bo the concarnad Regianal

Jirectar, Ministry of Corporate &ffalrs, Norhem
Ripgian, B-2, Wing. 2nd Flogr, PL Deendayal
Antodaya Bhawan, CGO Complax, Lodhl Road
Mew Delhi-110003, within [ourleen days from
{the data af pubsication of this nofice with a copy
ta e applicant company &l ils regsiensd ollicd
al tha address manticned balow

Budding TR Leve 5, DLF Cyber City, Guiugram
OLF QE. Gurgacn, Dl Qs, Haryana- 122002 Inda,

BLCTION WILL BE HELD AT {SC0 1184 151 FLOOR BRASS MARKET REWAR] HARYANAS123401)
AUCTION TIME: § AM TO 4 PR

Flease pole if the aucton coes not ged completed an e same day duee i bme bmid, then the
guction would continue an e subseguent working day on the ssme Temms and Condtions,
I the Customer & deceased | &l the conditions pertsining to aucton will be epplicable fo Rs | her
ledal hedrs)

For Further information, Terms and Condiions and for getfing registered o parlicpate in tha auction
intarasied beyers may contact - MR, DEEPAK KUMAR SHARMA (37 23220525) & MR VINOD RANA

(03405 0506) SFL. For gnid on behalf of the .ﬁ.:lpslc%n‘.
Sdi- A . ks

e Diate ; 11.07. 2024 K M Sanisey Kumar

Shriram Autcmall India Limited | |5 - Gurtgram ! Diractar

Date ;11072024
Place | REWAR| HARYAMA

Auctioner

¥ A
for Shriram Finance Lid P HM341 G

Complate address of reqistared office - Bulding
T, Level 5, DUF Cyber City, Gurugran, DUF GE
Z,5aket Colony,

INDIAN OVERSEAS BANK ...z een,,

oo
POSSESSION NOTICE (For Immovable property) (Rule 8({1))

Whersas thie undersigned being the Autherised Officer of the Indlan Owerseas Bank under the Securitisaton and Reconstructon
of Financial Assets and Enforcament of Security Interesi Act, 2002 and in exercisa of powears conferrad undger section 13(12) read
with rute 3 of the Securly Interest (Enforcement) Rubes, 2002 ssued 8 demand nodice daled as mentoned bekow, calling upon the
Barroweer ¢ Morigagor / Guaranior to repay the amount mentioned in the notice with futher interest at contractueal rates and rests,
charges et bl date of realization wilhin 60 dasys Trom the dale of recaipl ol The Said sotices,

The borrawer having feiled to repay the amownt, notice i hereby given to the bormower and the public in general that the
undarsigned has taken possession of the property described harein balow in exarcise of powers confarred on him'her under
saction 134} of the said Act read wilh rule B of the said rules on this 08" day of July ofthe vear 2024.

The Borrower in parlculas and the publicin general ane hareby caubioned not 1o deal wilh the property and any dealings with the
property will be subject to the charge of the Indian Overseas Bank, for an amouni mantioned in the notice with interest tfheraon at
corraciii rales and rests as agredcd, and other changes. from the aloressdd dabe menticned @ the demand notice 1 date of
paymant lass repayments, if any, made after issisance of Demand Maotice. The dues payable as on the date of faking possession as
rmanticnad s payabde wilk furthes interes| al contractual rales and Ries, chargesete, Wldate of payment,

The Borrowers and Morigagors attention bn imdted to provisions of Sub-saction (B) of the section 13 of the Act | in respect of time
available o tham, io radeam the securad assats

Chandausi Branch;

al.| Name of Ennumrrl Maortgagar Description of Progerty Date af . Date uf ﬁmuurllt s per
{No. & Guarantor with Address Demand Notice (Possession| Possession Notice
1,| Borrower:- Mr. Javed Alam AN that gar and parcel of the properly inl - a4 0q 2924 (09.07.2024 Rs.
slo Wakeel Ahmed, the namse of Mr. Javed Alam s/'a Wakesl = 3,01,570.85
H NO-160 Laxman Gan| Warls |Ahmad silualed al H NG-160 Laxman! Amount as per a2 o
Nagar. Chandausi, Distt{Gan] Waris Nagar,Chandausi,Distl| pamand Notice 05.07.2024 +
Sambhal, Uttar Pradesh, Pin;|Sambhal, Mar Pradesh, Pin: 244412, Rs. furthier Int. &
244492 jmlhm tha registrabon  sub-gistrict 1 01.570.85 Athr rhar. a
Chandaus: and District Sambhal. a5 o 0507 2024 cifosl
The total Area ol the Land as per sale £
deed is 95.84 sgmt bounded by;- On the| ~ furiner Int. &
Morth by Kachha Rasta 166" wide, On| 0lner charges

the Scath by Piot of Farhat All, On the
{Ea51 by Rasta Budaun Road, On the
i'-"..'es-:l by Pletof Seller sold o Masin

Date: 100/ 2024 Authorized Officer

Registered Office: Indusind Bank Limited, 2401 Gen.
Thimmayya Road (Cantonment), Pune - 411 001, India.

Indusind Bank (3}

WSEE Zonal Office: Financial Restructuring & Reconstruction Group,
11th Floor, Hyatt Regency Complex, New Tower,
Bhikaji Cama Place, New Delhi-110066

Notice under Section 13(2) of the Securitization and Reconstruction of

Financial Assets and Enforcement of Security Interest Act, 2002 ("the Act")

Motics is hereby given 1o the borrowsr | morgagors | quarantons, wha have defaulted in the repayment of principal and inferest of loan
facility obtained by them from the Bank and whose loan account has been classified as Mon-Performing Assets (NFA) on 28.05.2018,
The notices were issued 1o them on 04.07.2024 under section 13(2) of Securitisation and Reconstruction of Financial Assets and
Enfarcement of Secunty Inferest, 2002 (SARFAESI Act) on their last known addresses calling upon and demanding from them to repay
the entire outstanding of Rs. 2,03,00,370.75 (Rupees Twa Crore Three Lakh Three Hundred Seventy and Seventy Five Paise only)
as on 31.05.2024 in account number 650014042277 and further interest therean as per contractual terms plus any other, charges,
expensas incurred thareon, However, few of the notice(s) have relumed un-served and as such they ana hereby informed by way of this
publicnotics,

1. Mis Radharani Exports Private Limited (Borrower) 457, Gangesh Nagar, Niwaru Road, Jnotwara, Jaipur-302012 Since Company is
under fiquidation, serving throwgh Liquidator- Mr. Prashant Agrawal, Building No. F-174, First Floor (F-106) Sumar Complax, Gautam
Marg, Bh Bagadia Bhawan, C-Schama, Jaipur-302001 (Rajasthan) Email: ippagrawal@omail.com/ cirp. repl20Z 3@gmail.com

2. Mr. Saurabh R. Singh [Guarantor! Mortgagor) 3/o Mr. Ram Bahadur Singh, 457, Ganesh MNagar, Main Nwaru Road, fhotwara,
Jaipur-30204 2,

3. Mr. Navratan Nyati (Guarantor/ Mortgagor) Sio Mohan Lal Nyati, Nyati Sadan, 108, Near Water Tank; Shivaji Magar, Madangan
Kighangarh, Ajmer-305801,

4. Mrs. Kiran Nyati (Guarantor/ Mortgagor) Wio Mr. Navratan Nyati, Nyabi Sadan, 104, Mear Water Tank, Shivaji Nagar, Madangan
Kizhangarh, Ajmer-305801,

5. Mrs. Manju Nayti (Guarantor/ Mortgagor) Wio Sh. Om Prakash Myati, 347, Ganesh (ali, Ward No, 26. Kishangarh, Aimar-305801.

Details of Mortgaged Immovable Properties

The borrower in particulas and the pubéc in general are heraby cautioned not to deal with the property and any dealings with the propearty will be
subject to the Charge of Fullerton India Credd Company Limited for an amount mendioned heredn above and intarest thereon, The borrowear's
attentlon ks invitad 1o provisiens of sub-section (8) of saction 13 ofthe Act, in respect of time avagabile, to redeem the secured assels,

Place: Bgra SIY-, Buthonised Officar-

Crate: 11,/07/2024. SMFG India Credit Company Limited (Farmerly Fullerion India Credit Company Limited)

> DMI HOUSING FINANCE PRIVATE LIMITED

Express Building, 3rd Floor, 9-10, Bahadur Shah Zatar Marg, Mew Delhi - 110002 Tel.: +91-11-41204444,
Fax; 911141204000, Email: rahul pupla@dmihousinglinance.in, ashish. pandey@dmihousinglinance.in
www.dmihouzingfinance.in

E - AUCTION SALE NOTICE (under SARFAESI Act) SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

DM HOUSING FINANCE

E-Apctien Sale notice for Sale of Immovable Secured Assets under Sacuritisathon and Beconstruction of Financlal Assels and Enforcement of
aecurity Interest Act, 2002 read with proviso to Ruks 8{6) of Security Interest {Enforcemanty Rules, 2002

Matice is heraby given to the puldic in ganera and (0 the Borrowen's and Guaranion's in particulas, by the Autharized Qficer; as mantaned belaw
Lhal the physical pessessionof the endés mentoned properties morgaged to DMIHOUSING FINANGE PRIVATE LIMITED (Secured Gredilor] had
already been faken aver under provishons of section 13 (4) of the Securitsation and Reconstruction of Financeal Assetand Enforcement of Security
Interest Act, 2002, Whereas the Secured Creditor acting throwgh its- Awthonzed Officar, i exercise of its powars undar Section 1344) of
Sacuritization and Reconstruction of Financial Assats and Endarcament of Sacurily Intarest Act, 2002 {SARFAESL], will put the balaw meationrad
proparty be E-Auction lor recoviry of under mentoned dues asd further interést, charges and costs gtc. The properties are being sold on “AS 1S
WHERE I5 WHATEVER THERE IS AND WITHOUT RECOURSE BASIS" as such sale 5 withoutany kind of warrantes and ingemaities.

The under-mentioned properies will be sold by way of " Onfing E-Aection throwgh website ips:weiw_bankesuclinng_com

Imspection Dale & Time: 27/07/2024 a1 11:00 AM 1o 03:00 PM Date & Time of e-Auction: 05/08/2024 al 11:00 &AM 10 01:00 PM

Lazi Date of submission of Bid/EMD: 31072024 3 04,00 PM

Name of : : As.
Borrower/Guarantor Outstanding Amount Details of Secured Assels g0 Bricd Emp 10%
MOIN HUSSAIN ANSARI 5/0 MA_|In Loan Account No. HFCODI0927598 |"ard Flaor Withaut Roof Rights, (rear] 88.938)-

BABU HUSSAIN, and vige application no GGS0G3BY | Lhis Unit), Property No. 317, KhasraNo.| B+89-380/
NAHIM HUSSAIN 5/0 BABU Rs, 10378255/ (Rupeas Ten Lacs|€2, Village- Ghonda. Gujran Barger|

HUSSAIN AND SHAHANA BEE|Seventy-Eight Thausand Twa Hundred| Mahalya Mohalla, Ambeckar Basi,|

WD BABU ANSARI And Fifty-Five Orily] a5 on D5-Aug-22 | Ghanda, [Haga Shabdara, East Dedhi |

' tewi Delhi, India 110053

Physical Possession: 131h June 2023

SACHIN THAKUR S/D JASBIR|In Loan Account Mo, HFGOO19895280| Plot. Mo16, First Floor (HIG Without) 1 00
SINGH and vide application no GG1236402 | Raof Rights), Khasra No. 1303, Golaryy| 19.93,000/-1 1,59.300;-
PRALABH SHARMA 5/0 MOHAN|AS. 22,13,006/- {Rupees Twenty-Twa| PN. Vihar, Hadbast Gram Loni {Out Of)
SHARMA (BEING A GUARANTOR) lakh Thirteen thousand and six anlylas | Chakbands), Pargana & lehsil Lonij

on 1R &pril 20238 Destt, Gharkehad, Ltar Pradesh 30710077

Physieal Possession: X0k Moy 3023

In Loan Account Mo, HFCOD1 3647485 "Plat No. 48, Part Of Khasea Mo, 120,

and vige Aplication No GGT226463 | Wake Maa Vaistine Devl Dham, New| 99,800/
Rz, 4,863,856/~ (Rupees Four Lacs|Abadi, Mauza Maimana Jaaf, Tehsil &)

Bixly-Three Thousand Eight Hundred | Déstt. Agra, Uttar Pradesh 252001" |

and Fifty-Six Onky) a5 an TihJune 2023 | Phisical Possession: Tih Fab 2024

LALA KHAN /0 CHAND KHAN TS

AS0 W0 LALA [Co-Borrower)

Tarms & Condilians:

1. Tothe best of kmowladge and information of the Autharized Cfficar, there is no encumbrance on amy propesty. Howsvar, the intending bidders shauld
make their awn mdependent inquies regarding the. encurmbrances, tile of property(esh out on auctan and claims: mghts’ dues’ effecting the
property, prior o submitting ther bid, The e-Auction adverisement does nod constitule and will not be deemed o constibube any commitment or Ally
rapresantation of the bank. The proparty i heing sobd with all the eseling 2nd future encumbrances wiwibar known o unknesn 1o the bank. The
Autharizad Crificar’ Gecured Craditor shall not he respansitie in ame way for any third-pary cms! rights’ dussiowstanding shtuton diestaxas ete,

2. It shall ba the responsibility of tha biddars ta inspect and satisfy themselyes shout the asset and specification hefore submiting the bid, The
inspection of progerty(les) put-oaauction will e pesmitted to mtarasted bidoers af sites a5 meantioned against sach property description

3 The Interested bidders shall submit their Earnast Money Depasit (EMO) details and documents through Web Portal:
hittps= S, bankeapctions. com (Me user 10D & Passward can b abhunod free of cest by registaning nama wilh hips: ey eankeguctions.com)
through Lagin 10 & Passwond. The interested bidders whi require assistance in creating Login 10 & Password, uploading data. subsmitting Bid
Dacumerts. Training' Demonstration on Online Imter-se Bidding ete., may cortact Mg, €1 India Pvi. Lid., Plol Mo 68, Sectar 49 Gurgacn,
Haryana., Pin: 122003, e-mall 1D supportEhankeauciions.com, andhra@clindia.com Comtact No @ T291581124,25,26 Contact person : Mr,
Dharani Krishisa Comlact Mo, +319848182222 and for amy propery refated guery may contacl Autherized ORicer Mr, Bahul Giepta, Mobile Ne:
8211111430 AND Mr. Aghizsh Pandey, Mobile No: B0B1131100 & e-mail [D: rahul gupta@dmikousinglinanca.in AMD
ashish pandeeEdmibousingfinance.m during the warking hours from Moenday to Friday

4. The EMD shall be payable through NEFTY BTGS (receipt of which shall be enclosed wih the bid) lafest by 315t July 2024 il D400 PM in the
following Accownt with HOFE Bank Lid. at Bank bowuse Branch, Guregram, Accoun! Mo, D0O30330020098, Name of the A/C: DMI Houzing
Firamce Private Limiled, IFSC Code: HOFGOO00572 or by vy of Demand Deatt ! Pay Ordar deanan i Reeaur of D01 Howsing Finance Privale
Limited' & addressad ta Autharised Offices, 2t Express Bailding, 3rd Floor, 8-10, Bahadur Shah Zatar Marg, New Dakhi - 110082,

5 Theassstswill not be sold belpw the Rasepe Price, The Athonzed Officer (5 not haind fo accept the highest otter and the Authonzed Officer has the
abesalute right to accept of reject any oF all offer(s) or adjourny postpone’ canced the e-Aucon Withoe assigning Ay reasan thegesol

6. Tho EMD of successiul bidder shiall e retamed fowards par saie conssderalion and the EMD of ursuccessiul bifders shall bé ralursded a5bin 7
working days fram the dafe of auction. The EMD =hall not baar zny inferesi, The succasstul hidder shall have to deposit 258% of ihe sa% price,
argusting the EBAD already paid, immadaately . an the zame day ar eat Eter than next working day and the balance 75% of the zale price within 15
s from the date of contirmation of 3% or such edended period as agreed upon inwritmg by and solelyat the discretion of ihe Authorized Ofticer

7. FOR DETAILED TERMS & COMDITIONS PLEASE REFER OUR WEBSITE hiips:/'www.dmihopsinglinance.in AND
hbpssifwww. bankeauclions. com BEFORE SUBMITTING BIDE AND TAKING FART IN THE E-ALCTION,

g The Borrowers / Guarantors may freal this as natice wir 8{6) of Secarity Interest [Enfarcement] Rules, 2002 and asa hereby given a last and final
oppostunity fo discharge the [iahility in full a5 stated above within 15 days from the date of this nofice Failing which the aszets will be scld as
perterms and conditions mentioned above, 54/ (Authorised Dificer)

Place; DELHI HCH & AGRA ~ Dale; 10th July 2024 DM Howsing Finance Privale Limited

E-AUCTION : 29.08.20:24
E-AUCTION SALE NOTICE
OFFICE OF THE RECOVERY OFFICER IN THE DEBTS RECOVERY TRIBUNAL, Dehradun
RECOVERY CERTIFICATE Mo. 128 of 2020 IN CASE No. O.A, Case No. 317 of 2013
HOFC BAMK LTD Versus MiS EUTOPIA AUTO PVT LTD & ORS.
1. Pubsic at large 5 hereby informed that. the balow mentioned property shall be sold by e-auction and bidding shall take place through "Qnline
Electronic Biddng® through tha website hiips:dr.auciontigernet of Mis E-Procurement Technobagies Lid, [Auckon Tigerh on 29,08, 2024

For furthesr detail contact Cffice of the Recovery Odficer, Dabls Recovery Trbunal, Dehradun contact Mo, 01352974077 and for propesdy
inspection contact Mr Anirudh Bhargay, Assitant Vice President Mobile No, 8602112083

2. The sake shall be subject tothe condifions prescribed in the Second Schadwe of the ncome fax Act, 1961 and the ngss made there undsr and
ko lhe Further fallowing conditans

3. The partculars as mentioned have been staled to the best of the infomnation of the undersgned., but the undersigned shall not be answarabie
Eor any efror, misstatementor omission in this prociamaton.

4. TheReserve price below which ihe propery shall not be sold is a5 perdetfails

Specification of Immovable Property | Lots )
Lot 1. Allthat House Private No. &-101, Ground Floor, having iolal area of 239 gquane meters
inwhech coveredares is 130 square meters, forming Partof Old Property Mo, 37 NewMo. 53],
Subhash Boad, Dehragun,
LOT 11 2. Al that House Privale Mo, B-101, Graurd Floor, having folal anaa 218 squane
rreatars, In which coveredarea is 112 squame melers, forming Part of Old Propety Mo, 37 (New
Mo 83) Subhash Road, Dehradun,

Lot B 3. All thaf opsn roof area on Second Floor, measuring 108,25 square meters & open
roofarea on Third Floor Flatmeasuring 109,20 square meters, total measuring 217,46 square
meters, part of Propery No.37, Subhash Rogd, Dehradun,

Lot IV 4. All that open roof srea on Second Floor, mesasuring 90 squeare melers & open roof
ares on Third Floor Flat measuring 90 square meters & open roof ares on Third Floor Flat
measuring 90 square meters, tofal measuring 180 square meters, part of Property Mo 37
Subhash Foad, Dehradun

&, The interested bidders are required fo deposi EMD for respective kit along with documents PAN Card, [denityProof, Address Proofete, andin
the cass of company copy of resclulion passed by the Board Members of the Company or any other dacuments daiming representation
attormey of the comgary aleo, [atest by 27082024 before 4.00 PM in the office of the Recovery Officer, DRT, Dehradun and thereafter they shall
b efgible o parficipalein the e-auction tobe hekd from 1230 PM o 01230 PM on 29.08.2024

£, The EMD shall be deposited in ferms of demand drafl only favauring "Recovery Officer, DRT, Dehradun” before the office of ihe Recavery
Cifficar, Dablz Racovary Tribunal, Second Floar, Paras Towear, Mazra Saharangur Road, Dahradun,

7. The amount by which the biddings are o be increased shall be as per table balow:

EM.D
Rs 10,50.000/.

| Reserve Price
R=1,0500 000

Rs 95,00, 004 Rs9,50,000/-

Rs 81,00, 000 Rs 810,000

Rs 70,00, 000/ R 7,00,0040/-

1. Al thal plece and parcel of immovable residential property siluated at Plot No, 457, Ganesh Nagas, Main Niwarco Road, Jholwara,
Jaipur owned by Sawrabh Singh Jadoun admeasuring 129,52 34, Yards registerad vida lease Deed dated 20.11.2007, Sale Deed dated
03,06, 2010 and rectification deed dated 07 06,2010 bounded as follows - Eask Other's land, West: Road 30 Feet wide, Morth; Plol Mo,
458, South: Plot Mo_456.

2, Al that piece and parced of immonvable residential property situated at Plot No. 458, Ganesh Nagar, Main Niwaroo Road, Jhatwara,
Jaipur ownad by Saurabh Singh Jadoun admeasuring 125.73 5q. Yards registerad vide Leaze Dead dated 13.01.2014, Sale Dead dated
221012014 bounded as follows - East: Other's land, West: Road 30 Feat wide, Morth: Plot Mo. 453, South: Plot No. 457,

3, All that piece and parcel of immovable residential property situated at House bearing No. 109, Shivaji Magar, Madanganj, Kishangarh,
Ajmer maasuring £33.33 Sar. Yards owned by Mrs. Manju Nayti Wio Sh. Om Prakash Nyati and Mrs. Kiran Devi Nyati Wio Mr. Navratan
Myali registered vide Sale Deed dated 12.12.2000 bounded as follows:= East: Plot Mo, 110, West Road 25 Feai, North: Road 25 Fest
wide, South; Road 30 Feeltwide,

4, Plot Mumber C-3, Jaideep Vibar-C, Khods Ganesh Boad, Madangan|, Kishangarh, Ajmer measuring 152,77 3qr. Yards owned by Mrs.
Wtanpu Mayti registered vide Sale Deed dated 19.12.2012 bounded as follows:- East: Road 40 Fest, Wesi: Saket Vihar Colony, Morth; Plot
No. C-2, South: PlotNo. C-4.

5. Plot No. A-01, Jaideep Vihar-A, Khoda Ganesh Road, Madangan|, Kishangarh, Ajmer measunng 166.66 Sar. Yards owned by Mr.
Mavratan Nyati S/o Sh. Mohan Lal Myati registered vide Sale Deed dated 11.03.2013 bounded as follows:- East Road 40 Feet, West:
Saket Vihar Colony, North: Plot Mo, A<02, South; Road 30 Feet

6. Plot Mo. C-2, Jaideep Vihar-C, Khoda Ganesh Road, Madangan|. Kishangarh, Ajmer measuring 195,55 Sqr. Yards owned by Kiran
Myat Wio Mr. Navratan Nyat registered vide Sale Deed dated 28,12 2012 bounded as follows:- East Road 40 Feet, West Saket Vihar
Colony, North: Road 30 Feet, South; Plot Mo, C-3.

NOTE: Above menfioned coliateral securties are also morigaged in the Loan Account of Jadoun International Pl Ltd. (lquidation
procesdings completed) through guarantors and hence any Surplus arising from Bauidation of any! all properties under SARFAES] would
be adnsted in the dues of guarantors in the laan accounts of Jadoun International Pyt, Ltd, bearing CIF 1D 313041597,

The above name borrower and their guarantors & morgagors are hereby called upon to make payment of outstanding amaunt within 60
|days from the date of pubdication of this notica fafing which further steps will be taken after axpiry of 80 days under sub-secfion (4) of
Section 13 of SARFAESI Act, 2002

Date: 11.07.2024

Place: Jaipur (Rajasthan) Authorisad Officer, Indusind Bank Ltd.

Lof Mo, Improvement in Multiple of [Rs) Lot N, Improvementin Multipleof {Rs)
I 5,00,000/- i 5,00, 004
I 5,00, B00- v 5,00, 004N-

In the event af any dispute arising &s ko the amount of bid, or as.io fhe bidder, the lot shall a8 once be again put up to auction. In cese, bidis placad
in ke dast S menubas of tha ckesing lime ol the auclion, the clesng ime will automatically get extended for S mmulas.

. The ursuccesshl bedder shal take EMD drecty fram the Cffice of Recovery Offcer, DRT, Dehradun immedialaly on closure of the e-auction
The successfulhighest bidder shall have fo prepare Demand DradPay Order for 25% of the bid'sale amount for respective kot after adjusting the
EME, favounng "Recovery Cfficar, DRT, Dehradun or through BTGS to Current Account Mo: TI60BTE0RE, IFSC Code: IDIBOOODEST
Indian Bank, I3BT Dehradun Branch Dehradunin B.C. Mo, 128 of 2020 by 04,00 PM of next warking day with this Tribuna! fading which the
EMD shail baforleded

10 The succassfulhighest bidder shal depasit hraugh Damand DrafPay Order favouring "Racavary Officar, DRT, Dehradun of through RTGS
o Currant Account No T360BTA08E, IFSC Coda: IDIBO0O0SST Indian Bank. ISBT Dehradun Branch Dehradun® in B.C. Ko, 128 of 2020,
the balarce 75% of the sale procesd before the Recovery Officer, DRT, Dehradun onor before 15th day from {he date of auction of the property,
exchsive of suchday orifthe 15th day be Sunday or other holiday, then on the first office day after the 15th day along with poundage i@ 2% up o
As, 1000~ and @ 1% an the excess of such gross smount ever Bs. 1,000 infavaur of Regisirarn, DRT, Debradun. {n case of depositof balanca
amount of 5% throwgh posl, the same should reach e Recovery Officar an or before the dus date as mantionad above).

1. In case of default of payment within the prescribed perod, the property shall be re-sokd, after the ssue of fresh Proclamation of Sale. The
deposd, after defraying the expenses of the sale, may, ifthe undersigned thinks fit be forfeited fo the Government znd the defaulling purchaser
shall forfeit all claims fo the property of fo any par of the sum forwhich it may subsequently be sold

12 The highest bidder shall ba declarad i be the perchazar provided that Be amaunt bid by vm i nol less than tharesense price. 1 shall ba in the
digcretion of the undersigned (o decline/accaptance of the kighest bid when the price offered appears so clearly inadequale as o make it
inedvisabie lodoso,

13. The property is taing sald strictly on "AS |15 WHERE 15°, "AS I5 WHAT I5" and “AS IS WHATEVER" BASIS and prospective buyers ana
advised to camy oul diligence properly.

14. The undarsigrad resanves the nght [0 acoaplor refect ary or all bids If found unreassnable o postpons tha auckan at any bmawilhoul assigring
any raason,

Given under my hand and seal of this Tribunal at Dehradun on this 28.06.2024,
[ HEMANT KOTIYAL | Recovery Officer, DRT, Dehradun

o = ]
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N

0

(% inCrores except earning per share data)

Quarter
ended

Quarter Year

S.No.| Particulars ended ended

30" June, 2024 | 30" June, 2023 | 31" Mar, 2024

Unaudited Unaudited Audited
1 Total Income from Operations 44.59 34.84 189.72
2 Net Profit / (Loss) for the period (before Tax, Exceptional items) 26.26 20.90 105.03
3 Net Profit / (Loss) for the period before tax (after Exceptional items) 26.26 20.90 105.03
4 Net Profit / (Loss) for the period after tax (after Exceptional items) 19.39 15.64 78.58
5 Total Comprehensive Income for the period

[(Comprising Profit/ (Loss) for the period (after Tax) and
Other Comprehensive Income (after Tax)]

6 Equity Share Capital (of Rs.10/- each) 55.90 4252 54.98
7 Earnings Per Share of Rs 10/- each

(For Continuing Operations- Not Annualised) (In Rs.)
1. Basic 3.52 3.77 15.72
2. Diluted 347 2.84 15.31

Notes:
Notes: The above is an extract of the detailed format of Unaudited Financial Results Filed with the Stock Exchange under Regulation
33 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015. The full format of the Unaudited financial results
isavailable on the website of Stock Exchange, www.bseindia.com and on the website of the Company at www.sgfinserve.com

For and on behalf of the Board of Directors of
SG Finserve Limited

Sd/- Rahul Gupta

Director

DIN:- 07151792

Place : Delhi
Date : July 10, 2024
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